201 Papery Laid SRAVANA 17, 1808 (SAKA)

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P, SHINDE):
I beg to lay on the Table:—

(1) A copy each of the following
Notifications (Hindi and English ver-
slons) under sub-section (6) ' of
section 8§ of the Essentia]l Commodi-
ties Act, 1955:—

(1) GBR, 106(E), published in

Gazette of India dated the 29th

April, 1974

(li) The Fertiizer (Control)
(Amendment) Order, 1874, publish-
ed in Notification No. G.S R, 292(E)
in Gazette of India dated the 28th
June, 1974,

[Placed in Library. See No, LT-
B071/74].

(2) A copy of the Annual Report of
the Maharashtra Agro-Industries
Development Corporstion Limited,
Bombay, for the year 1972-73 along
with the Audited Accounts and the
comments of the Comptroller and
Auditor (eneral therecon, under sub-
section (1) of section 619A, of the
Companies Act 1956 [Placed in Lib-
rary. See No. LT-8072/74).

NATIONAL WELFARE BOARD FOR SEAFA-

ners (Amnor) Rures, 1974 anp Brare-

MENTS RE DELAY IN LAYING CERTAIN
Norunicartrons

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHR! PRANAB KU-
MAR MUKHERJEE): I beg to lay
on the Table: —

(1) A copy of the National Welfare
Board for Seafarers (Amendment)
Rules, 1974 (Hindi and English ver-
sions) publihhed in Notification No,
GS.R. 44 In Gazette of Indin dated
the 4th May, 1874, under sub-section
(3) of section 458 of the Merchant
Bhipping Act, 1958  [Placed in
Library. Bee No. LT-8073/74).

(2) Two statements (Hindl and
English versions) showing reasons
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for delay in laying *Notifications
Nos, GSR, 389 and G AR 374 pub-
lished in Gazetter of India dated the
30th March, 1974 and Oth April, 1974,
reepectively,  [Placed in  Library.
See No. LT-8074/74),

CexNTRAL Excisx (SEVENTH AMNDT)

Ruies, 1074

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI K. R. GANESH): 1 beg to
lay on the Tahle a copy of the Cen-
tra] Excise (Seventh Amendment)
Rules, 1974 (Hindi and English ver-
sions) published in Notiication No.
GSR_ 336(E) in Gazette of India
dated the 27th July, 1074, under
section 38 of the Central Excises and
Salt Act, 1944. [Placed in Library.
See No. LT-8075/74],

12.40 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED STARVATION DEATHS AND DIS-
TRESS SALE OF CHILDREN IN DIFFICULY
PARTS OF ASSAM.

MR. SPEAKER: Calling Attention
Mr Ajit Kumar Saha,

ot wrzw fagrdt wrodedt (srfaae):
weey wgew, & ¥wr o« e feafo
& art ¥ wvw Ve weore ey w1 )
qy w-feamdt gt daw qem &
art # ¢ 1 Afen s vk, IwT AR
ot W E A A AR wwd W
ffean e awmdi W ot 1)
o gy g fe arfoendt o &
qw wifeardt & o o) AW ¥ fed,
wife ¥z o & frg 3w & 9w @Y
o v ww & ghare ¥ er ) Wt
avare ¥ wrer off &

ot quo qwe wnlf (wTAYgY)
wak # & fiw ¥2 ¥ fewwwwy =t
e fear wd

“Notifications were laid on the Table on the 30th April and 3rd May,

1974, respectively.



